FORM B

PUBLIC ANNOUNCEMENT
- (Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF M/s UTILITY AGROTECH
INDUSTRIES PRIVATE LIMITED
SN | PARTICULARS DETAILS j
1. | Name of Corporate Debtor M/s Utility Agrotech Industries Private 7
: Limited ,
2. | Date of incorporation of Corporate Debtor 21/12/1994 _f
- 3. | Authority under which Corporate Debtor is RoC-Ahmedabad T
incorporated / registered
4. | Corporate Identity No. / Limited Liability U01119GJ1994PTC023942
Identification No. of Corporate Debtor
5. | Address of the registered office and principal office (iff Shop No. 120, Lower Ground Floor.
- | any) of Corporate Debtor Kohinoor Textile Market, Ring Road, Surat
; GJ 395002 IN |
| 6. | Date of closure of Insolvency Resolution Process 12/09/2021 B
i 7. | Liquidation commencement date of Corporate Debtor | 08/10/2021 (Order published on NC LT|
website on 09/10/2021) |
1 8. | Name and registration number of the insolvency Mr. Vikas Prakash Gupta j
;@ professional acting as liquidator : IBBV/IPA-001/IP-PO0501/2017-18/10889
9. | Address and e-mail of the liquidator, as registered Address:G-19, Shreewardhan Complex, |
with the Board Mezzanine Floor, Besides Landmark|
: Building, Ramdaspeth, Wardha Road.
Nagpur, Maharashtra,440010.
Email: vikas.gupta@bngca.com .‘
10. | Address and e-mail to be used for correspondence Address: G-19, Shreewardhan Complex,|
with the liquidator Mezzanine Floor, Besides Landmark
: Building, Ramdaspeth, Wardha Road,|
Nagpur, Maharashtra, 440010. ?
Email:
liquidator.utilitvagrotech@gmail.com ;
ligoffice.utilityagrotech@gmail.com
11. | Last date for submission of claims 08/11/2021 }

Notice is hereby given that the National Company Law Tribunal, Ahmedabad Bench has
ordered the commencement of liquidation of the M/s Utility Agrotech Industries Private

Limited on 08/10/2021 (Order published on 09/10/2021).

The st&keholdcrs of M/s Utility Agrotech Industries Private Limitedare hereby called upon to
submit their claims with proof on or before08/11/2021, to the liquidator at the address

mentioned against item No. 10,
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Date: 13/10/2021 D \J

/

Vikas Prakash Gupta \\?zw e
\‘Q--._.._/
Place: Nagpur ; Liquidator

IBBI/IPA-001/1P-P00501/2017-18/10889




